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O .h. 1865/89

: Delhi, :

(N THE CANTAM /DWINISTAATLVE Tk BUN AL
SRINCIPAL BENGH

Hsw Delhi, dated the 6th May, 1994

I3

Hon! ble Sh.B N. Dhoundival, Mambe i)

Hon' ble Smt. Lakshml Syaminathan, MemberT i)

Shri Brijesh Kumat 499 arwal,
R/o B-8/2l, Vasant Vihar,
Neyw lhi. :

__.-—-:M

Shri e m Kumar \ .

Igéo /8 1= Tagore Garden, T~
vy L

: ' ... fpplicanks

(By Awcate 3h, S.Ke Biseria )
Vs

1. Unicn of India,
Secre tary,
Ministry of Water Be souIce s,
Shastri Bhawan, Mew Delhi

2 Qhélnnan, _CmtralwatGr Commi ssion,
beWathawan, R.K. Puram,
New Delhi.

. ] . : Sy 'Resporw‘len'ts
(By #&dvoc ate ShyK.L. Bhandula )

(Hon'ble Shri B.N. Dhoﬁhdiyal, Member{a)) .

This application has oeen filed by Shri
Bljije'rsﬁ:;'iﬁimar iggarwal and Sh.Nem Kumar who are aggrie ved
by 2 brder da’;ed 21.,6.,1989 J;ejecting ,the%falm for grant
of gbr\ade 85 55C- 900 -(pre~mﬁéed), while working as av

Re ¢ arch Assistantgin Ce ntral lVate v Commi ssions

2. ' spplicant Noel @.- was appointed as a

Re e arch assistant on 29.1.1973, while the applicant No.2
was appointed on 24,2.1973 as Research Assistant in the
grade of B 210-425 in n Ganga Basin Water Re source s

Organisation.?




‘Commission. On 21,12.1979, one of the constituent unit

In 1973, the IIlxd Pey Commission recommended the grede of
ks 550-9C0 for 'the. caire of Res arch Assi stant.l Howe ve r,
this was not- aceepted by the Gove‘mme nt and they were
glven the grade of B 425-700, Vide order dated 1,3.1975,

the post of Silt Anslyst was redesignated as Research

~Assistant and common seniority vias drawn. 9 posts were

created in the selection grade of B 550-9C0 but dwe to.
merger of the cadre of 3ilt analvst with that of & search

mo st ofthese post sent %o erstwhile 3ilt assistants.
Assistant/..Later on in the year 1973, ther> was 2 merger

of cadre of Research Assistant working in Ganga Basin

Water rfesources Organisation with Central Vater

namely, Central Water Power Besearch .Stntion,Rube was

delinked yith the Central Water Commission, Similarly, '\

the Central Soil Material Research Station, Delhi was

delinkead in’ 1983, Fesearch assistants in C’entral' Pover
Re e arch Station, Pune were given the grade of fs 530-900
. , . o

\f\]oeufo lo.]_?.olg?g and _those in C‘.Sof‘iioausu Delhi L"f'-eofg

1.1./1983. According to the spplicant, thequalifications

~

B -

and the nature of duties of the persons working in these
delinked organisations and the gplicant are identical
in nature, They submitted a representation on 8/85 und the

ame wes rejected on 29, 1.1986,

3. The epplicants huve prayed that a dirsction be isswed

to the respondents to revise their grale from I 425700 to

R 59C=900 wee.f. L.1,1l973+
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4, 4 preliminary objection has been raised by the
re spondents that the ‘applic'ati‘on is time barred as the
rede signation of the post of Silt Analyst wasGarried
ocut in 1975 and cdelinking of the org:am’.sations.of\
C.W.8& P.R.5, Pure ard C.S.M.B.5. Lelhi was ewkiaks

vin 1979 and l§83 -re‘sp@ctively. Howewver, we ‘ag‘r\ee with
the coptention of the leamed counsel for the apulicant
that though it~is toc ;l;ate to challenge the specific
decision regarding redesignation of the} post of 3ilt
A.naiyst, the claim for higher bay—-sc alé refers to a

recurring matter. This preliminary objecticn is over~rules,

. The respondents have contended that guoalifications
duties and resgonsibilities are totally different in

C.w. .R..S‘.V Pune and C.5.M.,Re3, Delhi as compared to Centrsl
’-:‘Ie;“ce‘r Commi ssion and,there fore, the differsnce tne pé‘y
scale is justified. They hawe also stated that all the

bd

Re s2 arch Assistantgdof Central Water Commission vere giwven

an opportunity to put forward the cadre grievence of
Re se arch assistant in C.W. Commission for consideration of

the cadre review Committee which was constituted for Group.

'B' and 'C' Scientific amd Statistical =mployees of
Central Vater Commission. The repcrt of this Committee,

which envisages more promoticnal avenes is still under

conside ration with the Ministry of Water Resources.

ON

. Ve have gone through the records and heard the

learnad counsel for both the parties, The respondents hawe

W
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themse»lve s stated in their reply that Research .ssistant
in the C.S..R3. 2lhi amd C.lP.d.3. Pure pefore
sep aration of cadres from Central Water Commission

were getting the pay scale of R 425-7CO which was

]

ical to the pay scale of the goplicants. ~s the

\

n this O.f. Ls already under consice retion

l,.J.

issue ralsd
of the ressondents who are to examine the report of the

Cadre restructuring Committee, we refrain from passing

stage. Howewver, 1T 1s incumbent
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any direction at

upon the respondents tot ake note of the fact that the

3rd Pay Commission recommenxied the pay scale of B 53C-9C0

for the Re s arch Assistant and that as statec in thelr

counter, before delinking the pay scales vere same b
D% .

in the all the organisationg. The resgondents will no

doub® take into account the judgement of Hyderabad Bench
of Tribunal in OA No.402/87 celiversd on 10.7.89. .4is this

3

matter is pending for 2 long time, respondents sre directe

\
|
|
to consider 511 the issue expeditiously seeirnrC i ‘
|

Wm"l <32
J ) . o
of O mon ths from the date of communication of this orckr

and pass speaking OLge rgwithin 2 period

or make a suitable referesace to the Pay Commission.

There will be no order as to costs,

A U\—Q/egcj\_k_, ’ _ r & "‘/ J‘/"F )/L/
(Lakshmi Swami nath/n)/ (B.N. thoundiyal)
Member(J) _ e mbe r{~)




